| TEM NO. 106( MV COURT NO. 7 SECTION |1 A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 1902 OF 2010

SHI NDO ALI AS SAW NDER KAUR AND ANR. Appel | ant (s)
VERSUS

STATE OF PUNJAB Respondent ( s)

(Wth office report )

Date: 16/03/2011 Thi s Appeal was called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE HARJI T SI NGH BEDI
HON BLE MR, JUSTI CE CHANDRAMAULI KR. PRASAD

For Appellant(s) Nagendra Rai, Sr. Adv.
Tara Chandra Shar nm, Adv.

Neel am Shar nma, Adv.

555

For Respondent (s)

MM by: M. Kul dip Singh, Adv.
M. R K Pandey, Adv.
M. H. S. Sandhu, Adv.

UPON bei ng nmentioned by counsel the Court nade the follow ng
ORDER

List after Holi holidays.

[ SUVAN WADHWA] [ VI NOD KULVI ]
COURT MASTER COURT MASTER



